Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 11-03-2024 TO 15-03-2024

S.NO. |APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO./MISC ORDER NO. RECEIVED FROM WHICH ORDER
THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.
1 ST7/51912/2018 F.0/54490/2024 07-03-2024 14-03-2024
2 ST7/53517/2015 F.0/54521/2024 05-03-2024 11-03-2024
3 ST7/60244/2023 F.0/54522/2024 05-03-2024 11-03-2024
4 ST/51539/2018 F.0/54524/2024 05-03-2024 11-03-2024
5 ST/51438/2018 F.0/54530/2024 ~ 05-03-2024 11-03-2024
6 ST/51450/2018 F.0/54533/2024 05-03-2024 11-03-2024
7 ST/58210/2023 F.0/54534/2024 05-03-2024 11-03-2024
8 ST/3643/20212 F.0/54535/2024 05-03-2024 11-03-2024
9 ST/53041/2016 F.0/54537/2024 07-03-2024 14-03-2024
10 ST/59950/2013 F.0/54538/2024 07-03-2024 14-03-2024
11 ST/53738/2018 F.0/55107/2024 07-03-2024 14-03-2024
12 ST/53739/2018 F.0/55108/2024 07-03-2024 14-03-2024
13 ST/50087/2017 F.0/55109/2024 07-03-2024 14-03-2024
MISC ORDER
1 ST/50377/2021 M.0/50146/2024 07-03-2024 14-03-2024
Hn (4
e DEPUTY REGISTR%R

uploaded in PDF format on the CLSTAT website immediately after signature

of the Hon’ble members on tha same day for the parties and public at large

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTAT website.




